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Surr I. K. GUJRAL: Hag the Gov-
ernment assured itself that in all the
public sector establishments these
stores have been opened because the
Minister said that they were some-
where—were opened in some cases?
Now, will the Minister assure us that
in a%® cases it will be opened soon?

Surr C. R. PATTABHI RAMAN:
I have got the figures, Sir; it is a
fairly large list,

Mr. CHAIRMAN: He wants to
know whether you propose to do it
in all the establishments,

Surt C. R. PATTABHI RAMAN:
That is so, Sir.

RECRUITMENT THROUGH SHORT SERVICE
COMMISSIONS

*123. Surr  R. S. KHANDEKAR:
Will the Minister of DereNcE be
pleased to state:

(a) whether it is a fact that the
recruitment through Short Service
Commissiong is being stopped; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER 1IN THE
MINISTRY or DEFENCE (SHrr D. R.
CHAvAN): (a) No, Sir.

(b) Doeg not arise.

Suri R. S. KHANDEKAR: Has the
Government made any assessment
about the requirements of the country
regarding recruitment, and if it is so,
whether the Government is satisfied
with the process and the progress of
thig recruitment?

Smerr Y. B, CHAVAN: Yes, Sir, we
have made the necessary assessment
about it, and the progress of the re-
cruitment, of officers particularly, is
quite satisfactory. :

Serr R. S. KHANDEKAR: May I
know, Sir, what the intention of the
Government is, whether to protect the
borders of the country or to take back
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the territory lost by invasion by the
enemy, and ig recruitment made ac-
cording to that view?

Surr Y. B. CHAVAN: Well, Sir, at
the present moment we are increasing
our defence potential, Whatever we
do, depends upon the situation deve-
loping. In fact, we do stand by the
pledge taken by Parliament.
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GOVERNMENT SERVANTS INJURED BY
CONTRACTOR’S MEN AT HALWARA
AIRPORT

*124. Surt ABDUL GHANI: Will
the Minister of DEFENCE be pleased to
state:

(a) whether Government have re-
ceived any complaints to the effect that
the Government servants stationed at
the Halwara Airport received terrible
injuries at the hands of some undesi-
rable elements hired by the contrac-
tors; and

(b) if so, the action taken in the
matter? ’

*

Tre DEPUTY MINISTER 1IN THE
MINISTRY ofF DEFENCE (Surr D. R.
Cravan): (a) No, Sir.

(b) Does not arise,
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